Annexure-5

Name of the corporate debtor - Rexsona Tiles Private Limited; Date of commencement of liquidation: 08-12-2025; List of stakeholders as on:20-01-2026

List of operational creditors (Government Dues)

Details of claim received
SI.No. Details of Claimant Details of claim admitted
- - —] Amount of Amount of any Amount of Amount of claim under |Remarks
G Identific A ¢ of dlaimlnat ‘ Amount covered by lien \I\Ill.\ether % shlare N lcontingent mutual dues, that  |claim verification if any ’
Department overnmen| tion |Date of receipt |Amount claimed rmount ot claimivature o or attachment fien/  Jtota claim may be set off rejected
t admitted claim . . attachmen|amount of
No. pending disposal R
t claims
Employees
Provient Fund
1|Organization - - 29-12-2025| X 1,032.00 | X 1,032.00 | Unsecured 0 100% 0 0
Central GST
2|(Department - - 01-01-2026| X 19,19,636.00 | X - Unsecured 0 0 0l X 19,19,636.00
X 19,20,668.00 | X 1,032.00 X 19,19,636.00




